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Title: The Speaker made a reference regarding Homage to martyrs of freedom movement and reference regarding loss of lives in terrorist attack in
London.
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Hon. Members, as per reports, four persons have been killed and several others injured in a dastardly terrorist attack in London close to the
British Parliament on March 22, 2017.

Condemning these heinous terrorist attacks, the House stands in solidarity with the Parliament, Government and the people of United Kingdom
in this hour of crisis and supports the efforts of United Kingdom to bring to book the perpetrators of such terrorist violence.

The House may now stand in silence for a short while as a mark of respect to the memory of our freedom fighters and the departed.

(The Members then stood in silence for a short while.)

ORAL ANSWERS TO QUESTIONS

HON. SPEAKER: Q.N0.301, Shri Sunil Kumar Singh.

(Q.301)
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PROF. K.V. THOMAS : Madam Speaker, the Swachh Bharat Mission — Gramin is a commendable project which is the continuation of the Nirmal
Bharat Yojana of the UPA Government.

Kerala is one of the States where we are going to declare by December that Kerala will become 100 per cent Open Defecation Free State. One of
the problems which we are facing is that from place to place the cost of construction of toilets differs. Now, the Government of India gives a fixed
amount. That has to be changed because it differs from place to place.

Secondly, water should be available. So, a water supply scheme has to be implemented. So, all these schemes have to be implemented through the
State Governments. Kerala has been provided with only Rs. 8.50 crore this year. Before that, in 2014-15 it was Rs. 33.97 crore. So, adequate
financial assistance has to be given to that States like Kerala where we are going to implement it 100 per cent.
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SHRI BJOY CHANDRA BARMAN : Respected Madam, thank you for allowing me to speak.

It is the need of the time that the Central Government should come forward to supplement the utmost effort put by our hon. Chief Minister, Kumari
Mamata Banerjee to mitigate the problems of tea garden workers and for the development of North Bengal, especially the hilly areas.

Vast areas of hilly region of North Bengal have been reeling under acute drinking water scarcity since long as a result of inaction by the earlier Left
Front Government and a section of tea garden owners. These areas have large population of tribal people and most of them are poor and work
relentlessly to provide the morning tea to the nation.

HON. SPEAKER: Please put a short question.

SHRI BIJOY CHANDRA BARMAN : But drinking water shortage and arsenic contamination in ground water have made their already strenuous lives
tougher. ...(Interruptions)

I would like to know whether the Government is aware of the fact that vast hilly areas of the tea-producing belt of North Bengal, including my
constituency Jalpaiguri, are facing shortage of drinking water and if so, the steps that have been taken under the Central schemes, if any.
...(Interruptions)

HON. SPEAKER: Only one supplementary question is allowed.
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SHRI KONDA VISHWESHWAR REDDY : Madam, firstly, I would like to congratulate the Ministry on the Gramin Swachh Bharat Drive and its
achievements so far Under the Gramin Swachh Bharat Programme, individual household toilets are there of a particular design, which is little
flexible. We also have the village solid and liquid waste management, under which there is a garbage dumb and a large septic tank to handle liquid
and sewage. But in the same village, under the individual household toilets, it is mandated that they should have two leach pits. So, there is a
redundancy here. Leach pits cannot be connected to the solid and liquid waste management. The Government is giving up to Rs.20 lakh. Hence,
there is a gap in the policy. Is the Government considering giving exemption wherever there is village solid and waste management, the individual
households need not have two leach pits as it affects drinking water requirement? Will the Government give exemption to the individual household
latrines which do not have two leach pits?
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SHRI A.P. JITHENDER REDDY : Madam, as our hon. Minister of Rural Development, Shri Tomar-ji, is aware that Telanga State has taken up a
flagship programme with Rs. 46,000 crore on Mission Bhagiratha to give water to each and every household.

But, Madam, that scheme is already coming to an end. Perhaps it would take still about one to one and a half years to complete. However, as you
know that the summer is coming up. dciemer 3t Bz B Hu2 gu Asa 28 &) aal and b ardlar A cruanior 45 ¥t arep uga srn &) The water table level has come
down. &2 @ria 3 urefl § faaser 3 There is a lot of problem about drinking water. So, we have already requested the hon. Minister to give extra funds to
our State for drinking water. I would like to ask the hon. Minister whether he is going to consider our request. Thank you.
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(Q.302)

DR. SHRIKANT EKNATH SHINDE : Thank you Madam Speaker. In the recent auctions of the wind power, the wind power tariffs came down to Rs.
3.46 per unit which is the lowest so far. Four new projects of 250 megawatt each have been awarded through this auction. The completion period of
these new projects is 18 months. One of the major incentives for the renewable power generators were high tariff as compared to the conventional
power because of high input cost. Now, experts are already raising doubts over the viability of these projects because of such a low tariff. Their input
cost is not going to change much. We have seen that aspect with the solar energy too. During the last auctions in the last month, the average tariff
is coming down to Rs. 3.30 per unit.

Therefore, I would like to know from the hon. Minister whether the Government is planning to offer any new tax sops to upcoming and the future
windmill projects so that the input cost of new projects can be brought down, and these projects are completed within the stipulated time.

SHRI PIYUSH GOYAL: Madam Speaker, I would have thought that the whole House and the entire country would be happy that this Government has
brought in transparency in its procurement and has given everybody an equal and fair opportunity to bid for projects, and to determine and discover
the best price possible by using our transparent mechanism.

In the past, there was a system of feed-in tariff. It had its own utility and it was useful in that period of time to promote wind energy. But
after all, the nation's priority is that we keep power cost low. The people of India cannot afford to pay high price for power. It often came to my
attention that feed-in tariff once determined almost set a benchmark for the cost of power. Due to improved technologies, there is reduction in cost
of power worldwide but the benefit was not coming to India because we were cocoon with feed-in tariff. We were getting generation-based
incentive worth Rs. 1 crore per megawatt; we were allowing accelerated depreciation and a serious of promotional measures which were necessary
at that point of time and they were continuing. The States and their DISCOMs were in stress and any additional renewable power obligation on them
at those high prices was certainly unviable. By and large, the whole world believes that an equal opportunity provided to everybody to bid will
determine the most efficient tariff. The same concerns were raised during solar bidding where we brought down the prices from Rs. 7 to Rs. 8 per
unit of power to nearly, as he rightly pointed out, to a levelised tariff of Rs. 3.30 per unit and the first year tariff was at Rs. 2.97 per unit. At that
price, renewable power is affordable for DISCOMs. It will encourage rapid expansion of renewable energy.



The hon. Prime Minister, Shri Modi, from day one, has been clear that as we expand the scope of renewable energy, not only we are serving
the cause of mankind with less pollution but also we are preparing for the energy security of this country. We will get power at these low rates even
after 25 years. That is what the people of India expect from the Government, and that is what we are doing. All the naysayers, who used to criticize
solar tariffs falling from Rs. 7 or Rs. 8 to Rs. 3.30, have been proven wrong. All the projects which have come up through this auction process, if at
all there is any delay in signing PPA, they come and fight with the Department saying: "We want to supply. Please execute the documents quickly". I
am sure this is a more efficient way of discovering prices. We saw that benefit in LEDs where prices fell from Rs. 310 to Rs. 38 and the nation has
benefited. Consumer bills, if you take public private together, have fallen by nearly Rs. 20,000 crore by the use of efficient LEDs. Similarly, I believe a
transparent auction process is most welcome as in the spirit of the Government led by the Prime Minister, Shri Modi where we give transparency and
a corruption free regime great importance in all the work that we do.

DR. SHRIKANT EKNATH SHINDE : We are really happy that these tariff rates will come down. My only concern was about the viability of the issue
that more companies should come in and this project of renewable energy should go on.

My second question is this. We all know that Maharashtra is a pioneer in wind power and it has approximately 720 kilometres of coastline. A
consortium led by Global Wind Energy Council which has a couple of Government agencies also, has initiated a research to find out potential sites off
the coast of Gujarat and Tamil Nadu with the grant of four million Euros by the European Union. It has already identified Hazira and Pipavav in
Gujarat and Tuticorin in Tamil Nadu as potential zones for wind power development.

My question to the hon. Minister is whether it plans to undertake any such study in the State of Maharashtra to make the best use of these
720 kilometres of coastline.

SHRI PIYUSH GOYAL: The hon. Member has raised a very good point.

First of all, as regards the viability of these projects, let us all understand that all these bidders are coming into the auction with their eyes open. We
are not forcing anybody to give one price or the other. We are not determining whether they will give low or high or medium prices. Very often, you
read it in the newspapers a lot of Members saying we should encourage private sector; we should encourage open competition. I am sure all these
so called bidders are very intelligent companies. They know their interest best and all the flab and corruption that possibly existed earlier, the high
windfall gains that they were getting earlier, is being captured now through lower prices and the benefit is going to the people. So, I have no doubt
that this will be a viable price. If it is not viable in the next bidding, we will get another price. So, it is complete transparency that we are focusing
on.

As regards the coastline power projects, off-shore wind projects, our Government has taken out a policy to encourage and promote off-shore wind
projects about six months ago. As the technologies are not yet matured, I have talked to companies around the world. Britain has done a lot of work
in off-shore wind technology. The processes are getting matured. India plans to get into that business as a pioneer to start developing these
technologies. It will still take some time before this technology becomes viable. So, as a pilot, we are looking at Hazira, Pipavay, Tuticorin to begin
this development. As this technology matures, as we get more and more efficiency and there is price reduction in this, I am sure that industry will
also grow. The off-shore policy by the way was taken out in October, 2015. We are doing this assessment only in these regions, to begin with. Once
the installation cost becomes more viable, I am sure Maharashtra will also join in the process.
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DR. P. VENUGOPAL : Madam Speaker, already hon. Members, Dr. Shrikant Eknath Shinde and Shri Vinayak Raut, have already asked this question.
Anyhow, I would like to say that Tamil Nadu has a long coastline of more than 1,000 kilometres, which is the second longest after Gujarat. The
major source of wind energy is the coastal areas. Moreover, wind energy is clean energy, unlike thermal energy which causes pollution.

Since Tamil Nadu has a long coastline, the Government can think of setting up wind energy mills all along the coast of Tamil Nadu where there are
no habitations. In fact, the Centre itself on its own set up several wind energy plants all along the coastal area.

Will the Government come forward to give grants and give permission to the State Government of Tamil Nadu to set up wind energy plants
along the coast of Tamil Nadu?

SHRI PIYUSH GOYAL: Madam Speaker, as I mentioned earlier, Tamil Nadu has made very rapid strides. Tamil Nadu had almost 7,700 MW as of last
year and has taken a great initiative in wind energy.

As regards the offshore plants, I just mention that we took out the policy in October, 2015. The offshore plants are still relatively more expensive.
We are getting into that business. We are giving some Central support also. We will help to set up transmission line, which is an added cost in these
offshore projects.

I think, this technology will take some time to mature, but I would be very happy to inform the hon. Member that this is in our zone of
consideration and going forward, we will develop this further. As the costs keep falling, we will keep expanding in that sector also.
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DR. ANUPAM HAZRA : Madam, I represent the constituency of Bolpur where Shantiniketan Handicrafts is quite well known for its products made of
batik, butik and kantha stitch which, I think, the hon. Minister is also aware of.

In my constituency, there are around thousands of Self Help Groups which comprise rural and tribal women who are quite expert and well
known for their handicrafts. What is happening on the ground is that some of the established fashion designers and the people who are in this field
are purchasing their products at a very cheaper rate, and they are putting their own tag on those products and promoting their own brand. At the
end of the day, the Self Help Group women are somehow being victimized financially and they are not being able to promote their products in the
market in a proper way. So, is there any scheme or policy in the near future with the Ministry so that their products can be fine-tuned and can be
oriented and promoted in a better way and also can get a good price in the market?

SHRIMATI SMRITI ZUBIN IRANI: Madam Speaker, the hon. Member has reflected a concern which is very well thought of. For years, in the
handicrafts sector, this is an unfortunate fact that many NGOs tried to become a link between Government and the weaver or the artisan, and in the
name of being that link did not allow the actual benefits that the Government wanted to give to the individual artisan or to the individual, little
society or the group that artisans formed.

I would only like to tell him that we have actually ensured that there is a portal called 'India Handmade Bazaar' through which we are connecting
individual artisans, weavers and even groups of weavers and artisans directly to showcase their wares so that the buyers can connect with them
directly. We are also trying to educate them about patents, about geographical indications so that they understand how rich their heritage is and
what is the kind of market price they can demand.

Since the hon. Member has reflected about a personal concern that he has witnessed in his own constituency, I will like to tell him that the
Handloom and Handicrafts Development Commissioner will ensure that these women artisans in your constituency get through design intervention
and skill upgradation, the help that you so seek for them in this House.

SEVERAL HON. MEMBERS: Good, good.
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SHRIMATI SMRITI ZUBIN IRANI: Madam Speaker, firstly, I am grateful for the wishes of the hon. Member.
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DR. PRABHAS KUMAR SINGH : Madam, this is regarding my parliamentary constituency where a large section of weavers, especially handloom
weavers, produce Sambalpuri Sari that is tie & dye, which is famous throughout the world but is now in a state of danger. It is an ancient form of art
heritage. Now, due to large-scale duplication of Sambalpuri Sari and Sambalpuri clothes, the Sambalpuri weavers are going to starve.

In the last Session, I had asked the hon. Minister to take appropriate steps to stop this type of duplication. The team had gone to Bargarh and
Sambalpur. But, nothing has been reported till now. The Sambalpur handloom is known for its tie and dye fabric. Can I know from the hon. Minister
as to what steps she is going to take to stop marketing of duplicate products?

SHRIMATI SMRITI ZUBIN IRANI: Madam Speaker, for the challenge of duplication, we have the Handloom Mark. I would also request the hon.
Member to ensure that weavers and those who are producing more and more of these parts of our legacy connect themselves to the India Handloom
Brand and they would get that protection. For the first time, in the history of our country, it is our hon. Prime Minister under whose guidance the
India Handloom Brand was established. One of the benefits of the India Handloom Brand is that we are now directly connecting the agencies and
companies, like, Biba, Allen Solly, Peter England to the weavers so that the cloth that a weaver produces, is directly procured by the company and
the payments are made directly to the weavers. I implore that the Member ensure that weavers in his constituency connect to the India Handloom
Brand and also insist on getting the Handloom Mark for their ware so that the protection he so desires for them, is given.

PAPERS LAID ON THE TABLE

HON. SPEAKER: Now, Papers to be Laid on the Table.



